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Need to take effective steps to save the river Ganga
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Naxal menace rampant in the State of Chhattisgarh

MS. MABEL REBELLO (Jharkhand): Sir, almost nine States of India are plagued by the Naxal
problem. Of them, Chhattisgarh is a very badly affected State. During the last three years, 706 tribals
and 443 security personnel have been killed. On 12th July, 2009, almost 42 cops along with the
district Superintendent of Police of Rajnandgaon were killed by Naxals. Almost 100 security forces

were killed in Chhattisgarh this year.

Sir, Rajnandgaon is the home district of the Chief Minister and it is shocking that both Intelligence
and police preparedness have miserably failed here. With such recurring incidents and police
casualties, civilians feel insecure. The rest of the country is extremely worried about the state of

affairs and about Naxalites declaring it a "liberated zone".

The Government of India should immediately ask for a report under Article 355 of the Constitution
of India. It is important that we learn a lesson from West Bengal where delayed response to Naxaf
attacks and their open defiance to administration led to a very explosive situation, which could be
brought under control only by Central intervention after belated requests. | would request that both

State and Central Governments, in collaboration, must start anti-Naxal operations at the earliest.
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